
       
     07       05.08.2019  Learned counsel for the State is directed to 

place on record the report submitted by the State 

Government and serve a copy of the report on the other 

side.  

  This matter to come up on 23.09.2019.  

   

   

            ……………………..  

                               K.S. JHAVERI  

        (CHIEF JUSTICE) 
 

 

         ………………………  

                            K.R. MOHAPATRA, 

            (JUDGE)  
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